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Amgen to set up R&D
centre in Hyderabad
—

Hyderabad: Amgen plans to
open a Science and Innovation
Centre at Genome Valley in
Hyderabad, as part of its global
R&D network of seven
laboratories. “The new centre
in Genome Valley expands the
way we integrate

experimental science with data
and technology across our
global research capabilities and
complements our strong
US-based Research and
Development footprint,” Jay
Bradner, MD, Executive Vice
President of R&D, Al and Data
at Amgen, said. oursureau

TN House seeks scrapping
of NEET; BJP walks out
—

Chennai: The Tamil Nadu
Assembly adopted a resolution
urging the Union government
to scrap NEET and facilitate
admission to UG medical
courses based on Class 12
marks. The resolution, moved
by Health Minister KG Arunraj,
said that the State government
had consistently emphasised
that NEET is against social
justice and equality and also
against the rights of the States
insofar as medical education is
concerned. BJP MLA
Bhojarajan opposed the
resolution and staged a
walkout. e

Government to promote
access to Gl products
—

New Delhi: The MSME Ministry
and the Department for
Promotion of Industry and
Internal Trade have signed an
agreement to boost
commercialisation and market
access of Indian Gl products,
the government said . The
agreement is expected to
enhance the livelihoods of
indigenous artisans, weavers,
and producers, while also
strengthening the One District
One Product ecosystem in the
country. e

FCRA Bill: Centre considering JPC
route amid opposition in Parliament

REJECTED. Opposition parties have allied against the Bill, demanding withdrawal in its present form

—
Our Bureau
New Delhi

With two days left for Parlia-
ment’s Monsoon Session to
get over, the government is
unlikely to initiate a discus-
sion on the Foreign Contri-
bution (Regulation) Amend-
ment (FCRA) Bill, 2026, on
‘Wednesday. It may refer the
legislation to a Joint Parlia-
mentary Committee as the
opposition parties, espe-
cially Congress, DMK, TMC
and Samajwadi Party, have
hardened their stand and
want the Bill to be with-
drawn or scrapped in the
present format.

Government sources said
sending the Bill to the Joint
Parliamentary ~Committee
(IPC) is one of the two op-
tions being considered. It is
being weighed as the NDA
does not want to pass the le-
gislation without proper dis-
cussion, given the interna-
tional interest in the
proposed amendments
sought to the FCRA Act.

Key among the changes,
which are being opposed by
religious bodies and the Op-

UNDER THE LENS. The FCRA Bill seeks strict government

oversight on NGO and foreign funding swssorv

position, is that the Bill seeks
to make amendments applic-
able retrospectively and that
a government entity would
take over the possession of
an institution if its FCRA re-
gistration is over or it fails to
getit renewed. However, the
organisation will get owner-
ship back on the renewal of
the registration.

The other option is to
make attempts in the next
session of Parliament to i
tiate a debate on the Bill, said
sources. Introduced in the
Lok Sabha on March 25 seek-
ing government oversight on

non-governmental organisa-
tions’ (NGOs) functioning
and foreign funding, the Bill
was to come up for discus-
sion on Wednesday in Parlia-
ment, Mizoram Chief Minis-
ter Lalduhoma had told

reporters  after meeting
Union Home Minister Amit
Shah on August 7.

The CM, however, said
Shah had assured that the
Bill would not have retro-
spective effect.

Though it was not on the
agenda, Opposition parties,
including the Congress and
the TMC, raised the issue

during the Rajya Sabha’s
Business Advisory Commit-
tee (BAC) meeting, asking
‘when the FCRA Bill would be
taken up for discussion.

To that, the government
replied that a decision would
be made in due course. Oth-
ers like the BJD have openly
expressed their stand that
the Bill could be senttoa JPC
ment for further scrutiny.

During the meeting, the
BAC allotted two hours for
The Mines and Minerals (De-
velopment and Regulation)
Amendment Bill, 2026; two
hours for The Tribunals Re-
forms Bill, 2026; three hours
for The National Co-operat-
ive Development Corpora-
tion (Amendment) Bill,
2026; and 1.5 hours for The
Kerala (Alteration of Name)
Bill, 2026.

The National Co-operat-
ive Development Corpora-
tion (Amendment) Bill,
2026,and The Kerala (Altera-
tion of Name) Bill, 2026,
were passcd by the LS on
Tug

iesday.
‘OPPOSITION STALLING’
Later, Deputy Chairman

Harivansh announced the

decisions of the BAC in the
House.

Union Parliamentary Af-
fairs Minister Kiren Rijiju ac-
cused the Congress and
other Opposition parties on
Tuesday of stalling Parlia-
ment to avoid a debate on the
student protests, asserting
that the government is ready
for a full discussion and a re-
sponse from Home Minister
Amit Shah.

“Yesterday, we made an
offer that the government is
ready for a complete and de-
tailed  discussion  over
everything which happened
around the students’ protest.
We had the reply ready and
Home Minister Amit Shah
was ready too. But they (the
Opposition) are not letting a
discussion “happen,”  Rijiju
said.

The logjam in Parliament
continued, with NDA MPs
holding a protest outside
Parliament to counter the
Opposition on the students’
protest issue. Rijiju said the
Opposition  continued to
prevent the House from
functioning despite the gov-
ernment’s readiness to hold
the discussion.

Withdraw FCRA Amendment Bill, TN Assembly urges Centre

—
Our Bureau
Chennai

The Tamil Nadu Assembly
on Tuesday passed a resolu-
tion urging the Union gov-
ernment to withdraw the
Foreign Contribution (Reg-
ulation) Amendment Bill,
2026, in its present form.

DEEP CONCERN
Rajmohan, Minister for
School ~ Education, Tamil

Development, Information

SC asks govt to consider plea
for emergency response to
online, deepfake crimes

and Publicity, moved the
Bill, stating that the House
expressed its deep concern
over the provisions in the
Billin its present form.

The concern was related
to the transfer, manage-
ment, disposal and sale of
the assets of charitable or-
ganisations to the govern-
ment on various grounds,
such as expiry of FCRA re-
gistration, non-renewal, re-
fusal of renewal, cancella-
tion of registration or
surrender of registration.

Andhra Pradesh to redevelop slums on
the lines of Mumbai’s Dharavi model

—
G Naga Sridhar
Hyderabad

The Andhra Pradesh gov-
ernment has cleared a new

What is the value of a legal remedy if it arrives only after the
damage has become irreversible, a petitioner asked

—
Krishnadas Rajagopal
New Delhi

The Supreme Court on Tues-
day asked the Centre to con-
sider a petition seeking a
time-bound emergency
mechanism against online
threats of rape, murder or
physical violence, non-con-
sensual intimate or Al-gen-
erated material and harmful
deepfake impersonations.

A Bench, headed by Chief
Justice of India Surya Kant,
said the issues raised by peti-
tioner-advocate  NK = Gos-
wami raised serious con-
cerns, including that digital
harm travels at technological
speed, causing instant and
often irreparable damage to
ordinary persons, while con-
ventional legal remedies
moved at a slow and institu-
tional pace, and were fre-
quently ineffective.

The court asked the Minis-
tries of Home, Law, Informa-

Child Rights to examine the
plea to frame a mechanism
for emergency response to
online threats, doxxing, child

exposure and deepfake
impersonation.
JUSTICE DELAYED...

“What is the value of a legal
remedyif it arrives onlyafter
the damage has become irre-
versible?” Goswami asked
the court.

The court recorded the
plea for the setting up of a
“narrow, time-bound, URL-
specific and judicially or leg-

cM
K

‘Digital harm
travels at tech
speed, causing
instant and often
irreparable damage
to ordinary
persons’

ally supervised emergency
mechanism against some of
the gravest forms of online
harm — specific threats of
rape, murder or physical vi-
olence; dangerous doxxing;
disclosure of  children’s
school, location and other
private particulars; non-con-
sensual intimate or Al-gen-
erated material; and harmful
deepfake impersonation.”

The plea said that “an on-
line threat could be posted in
seconds. A residential ad-
dress can be circulated in
minutes. A child’s school de-
tails can be copied across
platforms. A fabricated video
can be downloaded,
mirrored, archived and re-
distributed  thousands of
times before the victim even
discoversit.”

SPEED GAP
“By the time an FIR is re-
gistered, a civil injunction is
sought, a platform grievance
is processed or a criminal
prosecution begins, the ori-
ginal injury may already have
multiplied beyond recall,”
Goswami submitted.

The petition described the
mismatch as a “speed gap”
between digital harm and

legal remedy.

model for
slums, modelled on Mum-
bai’s Dharavi redevelop-

ment, with a pilot project
in Visakhapatnam.

The government will
leverage the value of devel-
opment rights to create
modern housing for exist-
ing residents while minim-
ising the direct financial
burden on the exchequer.

DEVELOPMENT RIGHTS
The Greater Visakhapat-
nam Municipal Corporation
(GVMC) will redevelop the
Velampeta slum under the
Visakhapatnam ~ Economic
Region (VER) Programme
on a design, build, finance
and transfer (DBFT) basis,
with a high-rise having 177

Coforge enters
Private Equity biz

Our Bureau
Bengaluru

Coforge has announced the
launch of a new business unit
focused on the private equity

(PE) sector.
Drawing on the Coforge
management’s record of

turning around

Rajmohan, TN Minister for
School Education, Tamil
Development, Information
and Publicity

These provisions may ad-
versely affect the autonomy
of charitable organisations

housing units on a 1,986.45
sq m site.

A key feature of the
model is that instead of re-
lying entirely on conven-
tional government funding,
the successful private bid-
der will undertake redevel-
opment against transfer-
able development rights
(TDR).

The government has per-
mitted a TDR ratio of up to
1:4 as the maximum bid-
dmg parameter, with the
to be awarded
through a  competitive
tender process. The bidder

Provisions may
adversely affect
the autonomy of
charitable
organisations
educational and
social welfare
institutions.

and, in particular, the func-
tioning of educational and
social welfare institutions

will quote the TDR require-
ment competitively in lieu
of the construction cost.
This is expected to create a
market-driven mechanism
for upgrading valuable
urban land while ensuring
that existing residents re-
ceive proper housing.

To make the project vi-
able, the government has
approved a series of special
relaxations and exemptions
under the Andhra Pradesh
Building Rules, including
permission for a high-rise
complex in a congested
area, reduced setbacks,

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
UTKAL STEELS LIMITED WAS OPERATING IN
RE-ROLLING MILLS AT ROURKELA
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptey Board of India

(Insalvency Resolution Process for Corparate Persar
RELEVANT PARTICULARS

Name of the corporate debtor along
with PAN & CIN/LLP Ho.

) Regulations, 2016)

'UTKAL STEELS LIMITED
U271090R1970PLC000546
ARACUZ254R

‘Address of the registered office

URL of websle

Udit Nagar Shree Complex
‘Sundargarh, Rourkela, Orissa, India 769012
A

Detals of place where majority of
fixed assets are located

nstalled capactl of main progucis/

jces
‘Quanity Gnd Valde of main products/
Tumber of employees

financial statements (vith scheduies)

of twio years,lsts of creditors are
available at URL

Further Gelals imcluaing last avalanle

WIL a5 per the ata made available by
suspended board of directors.

DBl CIIag a5t avaiab Foancal
Statements (wih schedules) of o years and
TSt of Gregiors can be obtained from the
Resolution Professionl tough emai t

Further,the st of credilors climedis
avalable al Nips:/ibbi.gov.n/olams ont-
claim-Gels/25955

Eligiiy for resolufion appicants
under séction 25(2)(n) of the Codeis
available at URL

“The Eliginity criteri for Resolution Appicant
can be obtained rom the Resolution
Professional through email at
cirp.utkal@gmail com

st Gate for receipt of expression

27th August 2026

of interest

including NIIT Technolo-
gies, Incessant Technolo-
gies, SLK Global, Cigniti
Technologies and Encora
LLG, the new unit will lever-
age Coforge’s expertise and
playbooks to help PE firms
drive value.

“We are d for

prospective resolution applcants

Gif September 2026

st date for submission of
objections to provisional it
TDate of fssue of il st of

Date of fssue of imformation
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applcants

prospective resolution applicants

TTth September 2026
2751 September 2026
268 September 2026

Last date for submission of

260 October 2026

having an execution intens-
ity that is uniquely our own.
Our acquisition integration
playbook has allowed us to
leverage technology to cre-
ate enterprise value at scale
over the last decade,” said
Preeti Singh, Executive Vice-
President and Head of North
America, Coforge.

o submit
Expression of Interest

are subject to CIRP.

CAIP Pankaj Bhattad|
Resolution Professional
For W/s Utkal Steels Limiled|

AFA Valid: 31/12/2026]

12th August 2026, Mumba Maharashtra

run by minorities, it felt.
Any amendment must en-
sure the principles of nat-
ural justice, proportionality,
protection of  property
rights, legitimate expecta-
tion and federalism.

‘While ensuring transpar-
ency and accountability, it
must also protect the rights
of lawfully functioning char-
itable, educational, medical,
religious, cultural and social
welfare organisations,
urged the State government

Medical devices industry
seeks regulatory authority,
governance structure

—
PT Jyothi Datta
Mumbai

Close to a dozen medical
device and civil society or-
ganisations, among others,
have sought a National Med-
ical Devices Regulatory Au-
thority, with the autonomy
of telecom body TRAI or the
insurance sector’s IRDAIand
the regulatory oversight of
food authority FSSAL

In their letter to Union
Health Minister JP Nadda,
they said medical devices
continue to be seen as “an
adjunct to phamaccuncals,
dcspltc scientific, engineer-
ing and regulatory distinc-
tions between the two.

PRESENT APPROACH
Calling for a re-examination
of the draft Drugs, Medical
Devices & Cosmetics Bill,
2026, the letter said the
present approach under-
mined India’s ambition to
become a global medical
device manufacturing hub,
reduce import dependency
and achieve exports exceed-
ing X1 lakh crore in the next
5-7years.

The 11 associations that
jointly submitted the letter
represent  manufacturers,
traders, healthcare pro-
viders, hospitals, clinicians
and patient advisory groups.
The “drug-centric frame-
work” of the draft is one of
the key concerns they raised,
with the Bill retaining
pharma-style  terminology
such as “adulterated” and
“spurious,” applying crimin-
alisation to engineering devi-
ations.

TECHNICAL LAPSES

Criminalisation of technical
lapses, the letter pointed out,
includes imprisonment of
one to seven years for la-
belling errors,” documenta-
tion lapses and licensing is-
sues, contrary to global

in the resolution.

norms where administrative

enforcement is the standard,
the letter said.

It also pointed to expan-
ded police-style powers, ar-
restand cessation powers for
inspectors, creating “a cli-
mate of regulatory fear that
deters investment.

“Despite repeated recom-
mendations, the Bill fails to
establish a dedicated Na-
tional Medical Devices Regu-
latory Authority,” it said,
despite the industry’s ask be-
ing echoed by government
panels and agencies.

The reference was to the
Parliamentary Standing
Committee Reports 138 &
146 that recommended a
separate law and department
for medical devices; NITI
Aayog’s  Draft  Medical
Devices Bill (2019), which
proposed a modern, engin-
eering-aligned  framework;
and the World Health Organ-
izations’s global principles,
emphasising  risk-manage-
ment, lifecycle safety and
shared responsibility.

The draft omits engineer-
ing concepts and standards,
such as biocompatibility
(18O 10993), usability engin-
eering (IEC 62366) and soft-
ware lifecycle safety (IEC
62304).

PUNITIVE FRAMEWORK
“The Bill applies the same
punitive framework across
low-risk and  high-risk
devices, ignoring risk-pro-
portionate  regulation,” it

’s medical devices
sector cannot be shackled by
apharma-centric law. Eleven
national associations... urge
the government to enact a
standalone Medical Devices
Act. Without this, India risks
discouraging investment, in-
novation and patient safety
— undermining Make in In-
dia  and  Atmanirbhar
Bharat,” said Rajiv Nath,
Forum Coordinator, Associ-
ation of the Indian Medical
Device industry.

parking provision of around
10 per cent of the total
built-up area against the
normally prescribed 22 per
cent, as well as waiver of
specified fees and charges
payable to the GVMC,
urban development author-
ities and other agencies.
The government has dir-
ected the GVMC to execute
the project in a time-bound
manner and treat it as a pi-
lot project for replication

in other slum pockets un-
der the Visakhapatnam
Economic  Region  Pro-
gramm

TO ADVERTISE
PLEASE CONTACT
Mumbai  :022- 22021099
Pune 19890069082

Ahmedabad : 9824024882

thehindubusinessline.

NOTICE
1 Pelmnn for etermination of transmision tarif for 2024-29 taifblock for Asset-1: 02

(PGS/s under "Westem

2 bt o b Wk 100220 W KT ) along with associated ICT bays at Satna
 Region Expansion Scheme XKXIl (Part-D) in Westem

Region under
Regulation

23 of Cental Electicity Regulatory Commission (Conduct ov Busines) Requltons, 2023 and

Panaji, (5) DNHDDPCL, Sivassa (6) CSPOCL,
‘Transmission Company Limited, Jabalpur

3 Tariffdetails:

SCODofthe Project 27.05 2024
FRApproved costfor roject:€ 6057.00Lakhs.
Estimated completion st 2 6936.35Lakhs

12) MSEDCL, Mumbai (3) GUVNL, Vadodara (4) Electricity Department, Government of Goa,

(1) MPPMCL, Jahalpul

L, Raipur (7) CTUIL (8) Madhya Pradesh Power

aiffor 2024-29 Tarif Block Rs. Inlakhs

Asset| Asset Name and 2024 [ 2025 | 2026 [ 2027 | 2028
| No._| s location 25| 26| 27 | 28 | 29
1 | 02os. of 220k line bays [ 23122025+ na [ 446017572 | 212.82 | 230.07

atSaina for LILO of 220KV | (Proposed)

Satna-Maihar line a Satna

COS/s
2 [nstallation of 1x500 WA, [ 07.05.2026 | NA | Na[805 54 985.29 [103a61

4007220 KV [CT(4th) along

with associated ICT bays at

SanalPG) /s

applicant atwww.powergrd.in.

4. A copy of the application made for determination of taiff is posted on the website of the

99

" P !
6, 7* & 8" floor, Tower B, World Trade Centre, Naoroji Nagar, New Delh - 110029 (or other
with
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sdr-
Deputy General Manager (Commercial)

Plotho,

(A Govemment of Inda Enterprise)
Sector 29,

N
A Maharatna PSU

Regd. O

+ Muthoot Centre, TC No 2713022, Punnen Road, Thiruvananthapuram, Kerala, India - 695001, CIN
UG5029KL1997PLCOT1518. Ph: <91 471 4911400, 2331427.

Notce s ereby gven for e ilornton of al concamed hl god oramrts pldged vih nder menloncd branches of he
for

i 15.09.2026 from 10 am onw
SAYARA

4412001330, 4412001340, 4412001363,
mzwsz& priv 001534,
1412001629, 4412001631, 4
1421002382, 1421002402,
1421002722, 1421002725,
1421002975,

4412001485,

1421002717,
1421002960,
1421003231,
1812000935,
1812001015,
1812001082,
1812001315,
1812001515,
3870001333,
3870001510,
3870001882,

1812000936,
1812001025,
1812001114,
1812001316,

1812001045,
1812001179,
1812001349,

387000
3870001552,
3870001893,
3870002022,
3870002279,

3870001561

| 1358001802,

. 1358001986,
96, 1358002121,
1358002378,
45, 135¢

1358001811,
1358001998,
1358002171,
1358002417,

0000
53, 2680001190, 2680001193,

2680001241, 2680001270, 2680001273,
2680001330, 2680001337, 2680001346,
2680001457, 2680001505, 2680001512,
26800016 001637, 2680001639,

RTGS.

1421002986,
PATAN-SATARA: 1812000751, 1812000779, 1812000786, 1812000792, 1812000919,
1812000957,

3870001894,
3870002029,

which have n

i wards.
DISTRICT - DANIWADI SATARA; 4412001170, 4412001167, 4412001257, 4412001250, 4412001300, 4412001315

4412001386, 4412001371,
4412001538, 4412001561,
1412001648,
1421002547, 1421002563,
1421002732, 1421002755,
1421002996, 1421003029,

4412001404,
4412001562,

1421002842,
1421003035,

1812000961,
1812001047,
1812001242,

1812001379,

1812000962,
1812001049,
1812001243,
1812001389,

1812000963,
1812001051,
1812001249,
1812001413,

DTS D12 PHALTAN.SATARA: 2070001114, 5870001534, 267000187, 3070001310
1337, 3670001339,

3870001365, 3870001382, 3870001406,
3870001578, 3870001584, 3870001679,
3870001899, 3870001945, 3870001959,
3870002043, 3870002050, 3870002070,
3870002377, 3870002397, 3870002413,

3670002515, SATARA: 1358001638, 1358001645, 1358001558, 1358001670, 1358001672, 1358001762, 1358001771,

1358001821, 1358001869, 1358001882,
1359002005, 1350002074, 1358002083,
1358002220, 135801 002246,
aat0sdar issannzess, 13ae005817.

8002676, 1358002787, 1358002792, 1358002798, 1356002821, 1356002852,
917, 2650000372, 2890000081, 2380

9
680001208, 2680001214, 2680001217,
zasanmzn 2680001291, 2680001297,
680001355, 2680001371,

SaB0001513, 2000001574, 2680001551,
2680001640, 2680001646, 2680001653,

4412001662, 4412001677, 4412001718, 4412001738, 4412001768 KARAD:
421 100261, 14210026

5, 80000513
50001060 2650001073, 2690001086, 288000120, 2880001149,
261

3 2680001657,
2680001683, 2680001684, 2680001657, 2680001588, 2680001707, 2680001710, 2680001725, 2680001776, 2680001807.

Auction will be conducted at respective branches. please note if the auction does not get completed on the same day due to
any reasons, the same will be conducted on 25.09.2026 at 10.00 am on
FLOOR, GITE HEIGHTS , UG 1 & 2, , NEAR POWAI NAKA., OPPOSITEJAI VIJAY TALKIES , SATARA, MAHARASHTRA , 415001
The bidders are requested to produce photo id card ,Pan card .The successful bidder should transfer the money through

wards at

will be auctioned

4412001413, 4412001429,
o zomsea 4412001565, 4412001574,

34, 1421002702,
1421002892, 1421002929,
1421003207, 1421003210,
1812000930, 1812000932,
1812000990, 1812001014,
1812001077, 1812001079,
1812001269, 1812001280,
1812001498, 1812001510,
3870001321,
3870001483,
3870001858
3870002004,
3870002207,
3870002443,

1421002870,
1421003116,

1812000974,
1812001069,

tata001250,

18120014

3870001445, 3870001478,
3870001744, 3870001825,
3870001986, 3870002003,
3870002106, 3870002136,
3870002414, 3870002439,

1358001883,
1358002084,
1368002251,
1358002527,
135800200

1358001908,

1 3
1368002342,
1358002583,

58. WAI-

1358002089,
1358002326,
1356002558,

80001230,
zsemmaaa. zasmrmm 2680001325,
2680001373, 2680001384, 2680001435,
2680001536, 2680001573, 2680001593,
2680001675, 2680001677,

SATARA DISTRICT - SATARA: FIRST

MUTHOOT FINCORP LTD

.oe

M BML2VE
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2) Allotment fo Non-Institutional Investors - I (More than 2 lots & up to 31,000,000/-) (After Rejections): The Basis of Allotment to the Non-

Institutional Investors, who have bid for more than 2 lots & up to  1,000,000/-, at the Issue Price of X 130 per Equity Share, was finalized in

consultation with BSE. The category has been subscribed to the extent of 212.56 times (after rejection). The total number of Equity Shares allotted

in this category is 1,50,000 Equity Shares to 50 successful applicants. The details of the Basis of Allotment of the said category (on sample
basis) are as under:

st No. of Shares Ap- | No. of Ap- % of Total No. of Shares %to No of equity Ration of Total No. of
No, | Pled for (Category | ~plications | /-, | appliedineach | o) |shares Allocation | allotteesto | shares allo-
3 wise) Received category per Applicant applicants | cated) allofted
1 3000 9260 9163 2,77,80,000 87.13 3,000 23: 4630 1,38,000
2 4000 487 4.82 19,48,000 6.11 3,000 2:487 6,000
3 5000 122 1.20 6,10,000 191 3,000 1:122 3,000
4 6000 13 1.12 6,78,000 213 3,000 0:1 0
5 7000 124 1.23 8,68,000 2.72 3,000 1:124 3,000
TOTAL 10,106 100 3,18,84,000 100 1,50,000

- II' (More than  1,000,000/-) (After Rejections): The Basis of Allotment to the Non-Institutional
Investors, who have bid for more than ¥ 1,000,000/- at the Issue Price of ¥ 130 per Equity Share, was finalized in consultation with BSE. The
category has been subscribed to the extent of 308.11 times (after rejection). The total number of Equity Shares allotted in this category is
3,00,000 Equity Shares to 100 successful applicants. The details of the Basis of Allotment of the said category (on sample basis) are as under:

3) Allotment to Non-Institutional Investors

sy | No-ofSharesAp- | No.ofAp= | o -~ |Total No.of Shares | o | WNoofequly | Rationoi | Total No.of
No, | Plied for (Category | plications | o\ | appliedineach | oo\ fshares Allocation | allotieesto | shares allo-
wise) Received category per Applicant | _applicants | cated allotted
8000 10653 95.49 8,52,24,000 92.22 2.85,000 95:10653 2,85,000
9000 221 20,43,000 6,000 2:227 6,000
0000 114 . 11,40,000 3,000 1114 3,000
4 1000 24 . 2,64,000 . 0 A 0
5 2000 26 . 3,12,000 . 0 A 0
6 3000 3 39,000 0 A 0

4) Allotment to Market Maker: The Basis of Allotment to Market Maker who have bid at Issue Price of ¥ 130/- per Eqully Share, was finalized in
consultation with BSE. The category was subscribed by 1.00 times i.e. for 2,80,000 Equity shares, the total number of shares allotted in this

has been done on a proportionate basis in consultation with BSE. This category has been subscribed to the extent of 89.57 times of QIB portion
and 0 times of Mutual fund portion. The total number of Equity Shares allotted in the QIB category is 5,92,000 Equity Shares, which were allotted
10 40 successful Applicants.
[ catecory [ Frs/BANK'S | MFS | IS | NBFCS | AF | PPl | VCF | TOTAL |
| 0B 00 | 0 | 0 | 163000 [ 204000 | 83000 | 6000 | 592000 |
6) Allotment to Anchor Investors (After Rejections): The Company in consultation with the BRLM has allocated 8,88,000 Equity Shares to 5
Anchor Investors at the Anchor Investor Issue Price of ¥ 130 per Equity Shares in accordance with the SEBI (ICDR) Regulations. This represents
upto 60% of the QIB Category.
[_cATEGORY [ FIS/BANK'S | MFS |
[ Anchor | 0 [ o |

IS [ NBFCS |
0 | 618000 |

AF [ R [ ves
116000 | 154000 | 0 |

TOTAL |
888000 |

category is 2,80,000 Equity Shares. The category wise details of the Basis of Allotment are as under: G VELECTRICALS ;:;J
No. of Equity

No. of Shares Ap- B Total No. of Shares Total No. of JAWED AKHTAR

Stf oo No. of Applica- e Shares allocated/ 5
No, | Plied ""AW?'W'"Y tions Rel::':ived %ol Total | applied in this | % to Total | ) vy per Ap- Ratio S:‘”u'/”s"";:‘;‘;d Date: August 11, 2026 Designation: Chairman and Whole-time director
e category plcant cater/a Place: Mumbai, Maharashira DIN: 05267037

1 2,80,000 1 100.00 2,80,000 100.00 2,80,000 11 2,80,000

5) Allotment to QIBs excluding Anchar Investors (After Alotment to QIBs, who have bid atthe Issue Price of % 130/- per Equity Share THE LEVEL OF SUBSCRIPTION SHOULD NOT BE TAKEN TO BE INDICATIVE OF EITHER THE MARKET PRICE OF THE EQUITY SHARES ON LISTING

‘The Board of Directors of our Company at its meeting held on August 10, 2026 has taken on record the basis of allotment of Equity Shares approved
by the designated Stock Exchange, being BSE and has allotted the Equity Shares to various successful applicants. The Allotment Advice Cum
Refund Intimation will be dispatched to the address of the investors as registered with the depositories. Further, instructions to the SCSBs have been
dispatched / mailed for unblocking of funds and transfer to the Public Issue Account on or before August 10, 2026. In case the same is not received
within ten days, Investors may contact the Registrar to the Issue at the address given below. The Equity Shares allotted to the successful allottees shall
be uploaded on August 10, 2026 for credit into the respective beneficiary accounts subject to validation of the account details with the depositories
concerned. The Company is i the process of obtaining the listing and trading approval from BSE and the trading of the Equity Shares is expected to
commence trading on August 12, 2026.

Note: All capitalized terms used and not defined herein shall have the respective meanings assigned to them in the Prospectus dated August 10, 2026
filed with the Registrar of Companies, Mumbai, (‘RoC”).
INVESTOR’S PLEASE NOTE

The details of the allotment made has been hosted on the website of the Registrar to the Issue, Mudra RTA Ventures Private Limited at website:
www.mudrarta.com

TRACK RECORD OF BOOK RUNNING LEAD MANAGER: The BRLM has handled eight SME public issues so far out of which one of the issue has closed
below offer price on the listing date.

Al future correspondence in this regard may kindly be addressed to the Registrar to the Issue quoting full name of the First/ Sole Bidder Serial number
of the ASBA form, number of Equity Shares bid for, Bidder DP ID, Client ID, PAN, date of submission of the Bid cum Application Form, address of
the Bidder, the name and address of the Designated Intermediary where the Bid cum Application Form was submitted by the Bidder and copy of the
Acknowledgment Slip received from the Designated Intermediary and payment details at the address given below:

MUDRA RTA VENTURES PRIVATE LIMITED

Address: B-117, 3rd Floor, DDA Shed, Okhla Industrial Area Phase-1, New Defhi -110020
Telephone: 91-9958808069 | Email: ipo@mudrarta.com

Investor Grievance Email: info@mudrarta.com | Website: www.mudrarta.com
Contact Person: Akshay Tanwar

SEBI Registration Number: INR000004413

CIN: U70200DL2022PTC401399

dap
MudraRTA

On behalf of Board of Directors

OR THE BUSINESS PROSPECTS OF G V ELECTRICALS LTD.

Disclaimer: GV ELECTRICALS LTD has filed the Prospectus with the RoC on August 10, 2026 and thereafter with SEBI and the Stock Exchange. The
Prospectus is available on the website of the BRLM, Seren Capital Private Limited at www.serencapital.in and the Company at: www.gvelectricals.
com and shall also be available on the website of the BSE and SEBI. Investors should note that investment in Equity Shares involves a high degree
of risk and for details relating to the same, please see “Risk Factors” beginning on page 22 of the Prospectus.

The Equity Shares have not been and will not be registered under the U.S. Securities Act of 1933, as amended (the “Securities Act”) or any
state securities laws in the United States, and unless so registered, and may not be issued or sold within the United States, except pursuant to an
exemption from, or in a transaction not subject to, the registration requirements of the Securities Act and in accordance with any applicable U.S.
state securities laws. The Equity Shares are being Issued and sold outside the United States in ‘offshore transactions’ in reliance on Regulation
S under the Securities Act and the applicable laws of each jurisdiction where such Issues and sales are made. There will be no public Issuing in
the United States.
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Viksit Bharat 2047 Vision Programme Held in Bhubaneswar

Cuttack; Shri Babu Singh, . Secretary, BIMM; Chandrasekhar Pati,
Ekamra-Bhubaneswar;  Er.  Prakash State Secretary, Media Cell, BIMM;
Chandra Sethy, MLA, Cuttack Sadar; Pranati Sarangi, President, Women Cell,
Dr. Fakir Mohan Nayak, MLA, Telkoi; BIMM; Ratikant Mishra, State Trea-
Shri Lokesh Kevadiya, State Minister, surer, BIMM; and Khirod Kumar Jena,
Chhattisgarh; Shri Pandit Yogendra State Convenor, BIMM. Chandan Ku-
Mahant, Former Minister, Madhya mar Sahoo, Surendra Kumar Khuntia,
Pradesh; Dr. Karmakar, Director, IIT Niroj Mohanty, Dharmendra Gupta,
Bhubaneswar; Mr. Tapan Chnnd Ex-

Chairman, NALCO; Dr. Chid:
Khatua,  Rashtriya ‘ fal
VBSS; and Dr. Sasmita Samzmt
Educationalist

Addressing the gathering, the speak-
ers highlighted the vision of building
a developed, self-reliant and globally
respected India by 2047. They em-
phasized the importance of collective

Bhubaneswar, August 11 (FN Reporter)

he  Viksit Bharat  Sankalp

I Sansthan  (VBSS)  successfully
organised the “Viksit Bharat 2047
Vision Programme’ in Bhubaneswar on
Tuesday, with Shri Suresh Kumar Pujari,
Hon’ble Minister, Revenue & Disaster
Management, Government of Odisha,
as the Chief Guest. The programme

focused on India's journey towards
becoming a developed and self-reliant
nation by 2047 and called for greater
public participation in nation-building
The programme was graced by Mr. Ravi
Kumar Ayyar, SS RSS Pracharak; Dr.
Mahesh Sharma, Founder, Viksit Bharat
Sankalp Sansthan (VBSS); Dr. Tirupati
Panigrahi, Chairman, Hi-Tech Medical
College & Hospital; Dr. Prabhat

responsibility and public awareness in
achieving the national vision. Among
those present were Ms. Kalpana Das,
Former Secretary, Red Cross and Chair-
man, Child & Woman Development So-
ciety; Dr. Rajani Kant Mishra, President,
BIMM: Mr. Santosh Kumar Sahoo, Gen-
eral Secretary, BIMM; Banamali Rath,

Sanjib Kumar Sahoo and several other
karyakartas and social activists also
participated in the programme. The
programme concluded with a collective
pledge to contribute towards the realiza-
tion of the Viksit Bharat 2047 vision and
to work together for a prosperous, inclu-
sive and developed India.

Ranjan Biswal, Ex-MLA, Choudwar-

i

AXIS BANK Ltd., Loan Center, Plot No-3, Radha Malati [ VRS ()R [0} 1[83

A AXIS BANK 3rd Floor, Bapuji Nagar, Bhubaneswar, Odisha-751009 (For Immovable Property)

(As per Appendix IV read with rule &(1) of the Security Interest Enfor:ement Rules, 2002)
Whereas, the undersigned being the Authorised Officer of the Axis Bank Ltd., under the of Financial

of Security Interest Act, 2002 and in exercise of powers conferred under section 13(12) read with rule 3 of Ihe Security Interest (Enforcement) Rules, 2002 issued

a demand notice calling upon the Borrower/s/Guarantor/s to repay the amount mentioned in the notice along with contractual rate of interest plus penal interest,

charges, costs etc. within 60 days from the date of the said notice. The Borrower/s/Guarantoris, having failed to repay the amount, notice is hereby given to the

Borrower/s/Guarantors, n partclar and the publi n el rat th undersigned hs taken possession of the properly descrbed erein below i exercse of

efforts, youth , social inder section 13(4) of the said Act read with Rule 8 of the Security Interest (Enforcement) Rules, 2002 on the date mentioned herein after.
The Borrower/s/Guaranlans in particular, and the public, in general, are hereby cautioned not to deal with the property and any dealings with the property will be
subjectto th f the Axis Bank Ltd., for the amount mentioned in the notice along with interest thereon and penal interest, charges, costs etc. from the date

available, to redeem the secured assets.

Name and Address of the
Borrowers/Guarantors

|| of demand notice. The borrower's attention is invited to the provisions of Sub Section (8) of Section 13 of the SARFAESI Act, 2002 in respect of time

ECOR t opere: one way sec tan from sambalpur o charape

A) Amount Due as of
B) Date of Demand N

of Immovable Proper
perty C) Date of Po:

By virtue of an affidavit SL.

Bhubaneswar, August 11 (Agency)

d

To the i |

Pendurti, Simhachalam North, Duvvada, Samal-
kot, Rajahmundry, Vijayawada Junction,Guntur,

Miry. alaguda and

Nalgonda providing convenient

travel demand from Odisha to

ty to

portant deslmations.

travelling to these im-

1) Mr. Purusottam Das (Primary Applicant),
S/o.; Sibaprasad Das, Palada, Nahapada,
Bamdevpur, Jajpur Town, Odisha-755014
2) Mr. Shiba Prasad Das (Co-Applicant),
Slo.: Jagabandhu Das, Palada, Nahapada,
Bamdevpur, Jajpur Town, Odisha-755014

Collateral Security:

Allthat piece and pacel of Land measuring about Total
Area: Ac.0.03Dec. under Khata No.: 762, Plot No.: 1655
situated under Mouza: Palada, Tahasil: Dasarathpur,
Tahasil No.: 273, P.S.: Jajpur, P.S. No. 273 & Dist
Jajpur, Kissam: Gharabari (as Per RoR) together with

ssion
Rs.32,770/- (Rupees Thirty Two Thousand Seven Hundred
Seventy Only) due under Loan Ac No.: xxoooxxxxx9861 as
on 28.10.2025 (this amount includes interest till 05.05.2025)
and Rs.10,60,050.95 (Rupees Ten Lakh Sixly Thousand
Fifty and Ninety Five Paisa Only) under Loan Ac No.:
X000000xx9858 being the amount due as on 31.10.2025

Andhrapradesh & Telangana and
provide additional passenger con-
venience, East Coast Railway to
operate a One Way Special train
between Sambalpur and Charla-
palli. Train No. 08309 Sambal-

(this amount includes interest tll 05.05.2025), being the
amount due on termination of the agreement, together with
further contractual rate of nterest il the date of payment

112025 _C) 06.08.2026
Rs.26,73,919.80 (Rupees Twenly Six Lakn Seventy Three
Thousand Nine Hundred Nineteen and Eighty Paisa Only)
due under Loan Ac No.. xxxxxxxxxx9320 and

The special train will comprise 21 coaches, including
12 Sleeper Class Coaches, 06 General Second Class
Coaches, 01 2nd AC coach and 2 Luggage-cum-Divy-
ang Friendly Coaches, ensuring adequate accommo-
dation for passengers of different travel categories. For
updated train information, passengers may visit the

the building constructed upon the land. The property is
inthe name of Mir. Shiba Prasad Das, S/o: Jagabandhu
Das

hoo (old name) to Jiten Kumar
Sahoo (new name). Henceforth,
| shall be known as Jiten Kumar
Sahoo for all purposes.

1) Mr. Lambodar y
Applicant), S/o.: Khsyama Sagar Sahu, At
Bagbahali, Daulgudi, Badangomunda, Dist.;

Collateral Security:
Al that piece and parcel of Land measuring about a

Jiten Kumar Sahoo total Area: Ac.0.15 Dec., under Khata No.: 72/139, Plot

. Balangir, Oclisha-767030 No.: 378 Situated Under Mouza: Bagbahali, Tahasil:| Rs:32:169.60 (Rupees Thirty two Thousand One Hundred
pur-Charlapalli Deponent 2) Mrs. Babita Sahu (Co-Applcant), DIo:{ Tyeura, Than, Tusura, Thana Nov. 209 & Dist.| S Nine and Sixty Paisa Only)under Loan Ac No.:
One Way  Special SuryaNarayan Sah, At Bagbahal, Daulgud Bafangs, s per FOR Kissam: Gharabar together with | XXXXRXKXXX9337 due as on date of NPA, being the amount
will commence its NDIAN RAILWAYS Badangomunda, Dist.: Balangir, Odisha-| the building constructed upon the land. The property is| Gue on termination of the agreement, together with further
journey from Sam- 767030 in the names of Mr. Kshyam: ¢ Sahu, S/t contractual rate of interest till the date of payment
AL the names of Mr. Kshyamasagar Sahu, S/o:
balpur at 11:45 hrs GOVERNMENT OF INDIA 2) Mr. Kshyama Sagar Sahu (Co-Applicant),| Tankadhar Sahoo B) 18.02.2026 ~C) 06.08.2026

D! e MINISTRY OF RAILWAYS Sfo.: Tankadhar Sahoo, At: Bagbahali|

on Friday, 14th Au-
gust 2026, and will =

arrive at Charlapalli at 11:30 hrs
on Saturday.15th August 2026
En route. the special train will halt
at Baragada Road, Balangir, Titl-
agarh, Kesinga, Muniguda, Raya-
gada, Parvatipuram Town, Bob-
bili, Vizianagaram, Kottavalasa,

(RAILWAY BOARD)
E-TENDER NO.2026RSI1741TC

Principal Executive Director, Railway Stores (S), Ministry of|
Railways, Railway Board, Government of India invites e-tender for
procurement of 42,396 Nos. Constant Contact Side Bearers
(CCSB) for BG bogie wagons to RDSO Specification No. WD-62-
Misc.-17 (Rev-1) July-2025 variant B to drawing No. WD-12008-8/1
(Alt-3) for BOXN type wagons (34,076 Nos.) and WD-62-Misc.-17
(Rev-1) July-2025 variant C to drawing No. WD-12007-8/1 (Alt-3)
for BOBRN type wagons (8,320 Nos.) through E-Reverse Auction.
2.0 The interested tenderers are advised to visit the webslie

http:/fireps.gov.in for details of the tender and ission of|

their e-bids.

Daulgudi, Badangomunda, Dist.: Balangir,
QOdisha-767030

1) Mr Kiran Kumar Nayak (Borrower/|
Primary Applicant), S/o.. Pramod Nayak,
Address- Badabanasta, Tesinga, Manjuri
Road, Bhadrak, Odisha, PIN-756121.

2) Mrs. Pravat Nalini Nayak (Co-Applicant),
Wjo.: Pramod Nayak, Address- Badabanasta,|
Tesinga, Manjuri Road, Bhadrak, Odisha, PIN-|
756121,

Train

National
Enquiry  System
(NTES) or use

Rs.38,29,570)- (Rupees Thirty Eight Lakh Twenty Nine
Thousand Five Hundred Sevemy Only) due under Loan Ac
No.: X0000000KK( on 05.05.2025 (this amount
incuies nterest 1 0505 2025; and Rs.33,266/- (Rupees
Thirty Three Thousand Two Hundred Sixty Six Only) under
Loan Ac No.: xxxxxxxxxx0833 being the amount due as on
24.07.2025 (this amount includes interest till 05.05.2025),
being the amount due on termination of the agreement,
together with further contractual rate of iterest il the date of

payment
B)18.122025 C)06.08.2026

Collateral Security:

Al that piece and parce of Land measuring about an
Area: Ac.0.082 Dec., under Khata No.: 79/86, Plot No.:
767/860, Situated Under Mouza: Dadeswar, Tahasil:
Bhandari Pokhari, Tahasil No.: 66, Thana: Bhandari
Pokhari, Thana No.: 66 & Dist.: Bhadrak, as per ROR
Kissam: Gharabari together with the building constructed
upon the land. The said property are stands recorded in
the name of Kiran Kumar Nayak, S/o.: Pramod Nayak

official  railway
enquiry  services
before commenc-
ing their journey. 2) Mrs. Satyabhama Nayak (Co-Applicant),
Wio.: Bimbadhar Nayak, Address-
Badabanasta, Tesinga, Manjuri Road,|
Bhadrak, Odisha, PIN-756121.

1) Mr. Rajkumar Agrawal (Borrower),|
Sfo.: Bhikari Charan Agrawal, Samaleswaril
Mandir Road, Tandigaon, Tushura, Balangir)
Odisha-767030.

2) Mr. Dayasagar Agrawal (Co-Borrower),
Sfo.: Bnikari Charan Agrawal, Ward No.: 6,
‘Samleswari Mandir Road, Tushura, Balangir
Odisha-767030.

3) Mrs. Muni Agrawal (Co-Applicant),
Dio.: Murari Agrawal, Tushura, Balangir,
Odisha-767030.

1) Mir. Subhendu Kumar Panigrahi (Primary|
Applicant), S/o.: Mr. Debaraj Panigrahi,
Khandas, Brahma Barada, Abhimanyu Balia,
Jnalpada, Near Khandeisuni Temple, Jajpur]
Town, Odisha-755005.

2) Nir. Debaraj Panigrahi (Co-Borrower),
Sfo.: Mr. Nanda Panigrahi, Khandas, Jhalpadal
Near Khandeisuni Temple, Jajpur Town,|
Odisha-755005.

1) Mrs. Anushaya Mohapatra (Borrowerl|
Primary Applicant), W/o.: Akshaya Kumar|

Canar Bank Offcers' Association organized
Joi Regional Committee Meenng

Aug 11 (]

Rs.20,87,273.95 (Rupees Twenty Lakh Eighty Seven
‘Thousand Two Hundred Seventy Three and Ninety Five
Paise Only) due under Loan Ac No.: XXxxxxxxxx1973 and
Rs.17,197/- (Rupees Seventeen Thousand One Hundred
Ninety Seven Only) under Loan Ac No.: xoox000mxx 1986
due as on date of NPA, being the amount due on termination
of the agreement, together with further contractual rate of
interest il the date of payment
B) 14.07.2025 (Posted on-16.07.2025) C) 06.08.2026

Collateral Security:

Allthat piece and parce of Land measring about an
Area: Ac.0.07 Dec., under Khata No.: 421/892, Plot
No.: 997, Area: Ac.0.04 Dec and Plot No.: 998, Area:
Ac.0.03 Dec, Situated Under Mouza: Tusura, Tahasil:
Tusura, Tahasil No.: 587, P.S.: Tusura, P.S. No.: 133
& Dist.: Balangir, Odisha, as per ROR Kissam:
Gharabari together with the building constructed upon
the land. The property is in the names of Mr. Rajkumar
Agrawal and Mr. Dayasagar Agrawal, S/o.: Bhikari
Charan Agrawal

Collateral Security:

Al that piece and parcel of Land measuring about an
Area: Ac.0.12 Dec., under Khata No.: 168, Plot No.:
533, Situated Under Mouza: Khandasa, Tahasil:
Rasulpur, Tahasil No.: 135, P.S.: Jajpur, P.S. No.: 135,
Dist.: Jajpur, as per ROR Kissam: Gharabari together
with the building constructed thereon. The property is
in the names of Mr. Debaraj Panigrahi, S/o.: Mr. Nanda
Panigrahi.

Collateral Security:

3.0 will be ted
4.0 Tender will be closed at 15.00 hours on 14.09.2026.

5.0 Any corrigendum to this tender will be published on the
website http:/fireps.gov.in only and notin print media.

te-tender.

Director, Railway Stores (W),
Ministry of Railways, Railway Board, New Delhi,
For and on behalf of the President of India

SERVING CUSTOMERS WITH A SMILE

Canara  Bank Officers’  Association, Odisha ~ State
Committee had a joint Regional Committee Meeting
of All the Leaders of the State under the guidance of K
Ravi Kumar, General Secretary. at Puri on 08.08.2026 to
discuss various issues concerning the Officers Community
including the issues relating to 5 days Banking. The
Meeting was presided over by the Senior Vice President,
P K Mohanty, Joint General Secretary, S N Tripathy,
Assistant General Secretary, Siddharth Choudhary, Central
Committee Leaders. R K Behera. Subrat Das and Ashutosh
Pradhan. The Meeting focused on extending and providing
the best Banking service to the public across the State.
The Meeting was attended by all the Regional Committee

Rs.30,053.12 (Rupees Thirty Thousand Fifty Three and
Twelve Paisa Only) due under Loan Ac No.:
X0oxxxx8045 and Rs.33,30,663.27 (Rupees Thirty Three
Lakh Thirty Thousand Six Hundred Sixty Three and Twenty
Seven Paisa Only) under Loan Ac No.: Xxxxxxxxxx8016
due as on date of NPA, being the amount due on termination
of the agreement, together with further contractual rate of
interest tll the date of payment
B) 22.04.2026 C) 06.08.2026

Rs.11,29,240.50 (Rupees Eleven Lakh Twenly Nine
‘Thousand Two Hundred Forty and Fifty Paise Only) due

INVITATION FOR EXPRESSION OF INTEREST FOR
UTKAL STEELS LIMITED WAS OPERATING IN RE-ROLLING MILLS AT
ROURKELA
Under sub-regulation (1) of regulation 36 of the Insolvency and Bankruptey Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
RELEVANT PARTICULARS

Name of the corporate debior along with PAN | UTKALSTEELSLIMITED

i i i Al that piece and parcel of Land measuring an Area:
Leaders along with Regional Sccretaries of Bhubaneswar, &CINILLPNo UZ71030R1STOPLCO00S45 Mohapatra, Hatadii, Anandapur, Neal p & st g an | | ndr Loan Ac No. xoccoooocr3805 and Re.35,506.65
Bhagaban Barik, Bibhuti Bhushan Das of Cuttack , Ravi ARACU2254R Ac.0.04 Dec,, under Khata No.: 342/318, Pt No. 400/
gab > > dtNagar Roukels f| | Hanuman Temple, Keonjhar, Odisha-758083 1255, Stuated Under Village: Hatadihi, Mouza: Hatacin, | (Rupees Thiry Five Thousand Five Hundred Six and Sixty
Mohini of Berhampur, Phalguni Ghosh of Bhadrak and Orissa, India 76901 . ! y " . | Five Paise Only) under Loan Ac No.: 5821 dl
Ashutosh Pradhan of Sambal _— — Tahasil: Hatadihi, Tahasil No.: 07, P.S.: Nandipada, P.S. | Five Paise Only) under Loan Ac No.: xxixxxxx5821 due
hutosh Pradhan of Sambalpur. R —— No.: 161, Dist.: Keonjhar, as per ROR Kissam: Gharabari| @S 0n date of NPA, being the amount due on termination of

the agreement, together with further contractual rate of
interest il the date of payment
B) 23.10.2025 (Posted on-01.11.2025) C) 06.08.2026

Rs.45,15,920]- (Rupees Forly Five Lakn Fifteen Thousand
Nine Hundred Twenty Only) due under Loan Ac No.:
X000000x7364 and Rs.31,178.36 (Rupees Thirty One
Thousand One Hundred Seventy Eight and Thirty Six Paisa
Only) under Loan Ac No.: XKxxxxxxxx7371 due as on date
of NPA, being the amount due on termination of the
agreement, together with further contractual rate of interest
il the date of payment
B)30.03.2026 C)07.08.2026

arelocated
Installed capacily of main products/senices
Quaniity and value of main producis/ services,

together with the building constructed upon the land. The
property stands recorded in the name of Mrs, Anushaya
Mohapatra, Wo.: Akshaya Kumar Mohapatra

Collateral Security:

Equitable Mortgage of Homestead Land and Building
admeasuring about Total Area: Ac.0.0970 Dec., stuated
under Mouza: Babaja, Tahasil Jatani, Tahasi No.: 107,
Thana: Jatani, Thana No.: 26, () Khata No.: 200/209, Piot
No.: 207/580 (Area: Ac0.0100 Dec)(i) Khata No. 200/
210, Plot No.: 207/581 (Area: Ac.0.0100 Dec.), {iii) Khata
No:: 2001211, Plot No. 207/582 (Area: Ac. 0.0690 Dec.),
(i) Khata No.: 200/240, Plot No.: 207 (Area: Ac.0.0080
Dec), Dist: Khordha, (as per ROR) Kissam: Gharabari

NILas per (he data made avalable by suspended

Number ofemployees/ workmen NI

4 h 0 i i P
th Orientation Programme : R
. S/o.; Mahesar Biswal, At Koranga, Babaia,
statements it schedues) of o years, st scheduies) of o years and st o crediors
Held at CUTM School of Nurslng ofcredtorsareavalbleat URL can b obiined fom he Resdhton Proessional DL, DI K, e e
m Applicant)|

Further, the lst of creditors claimed is available at| Slo.: Maheswar Biswal, At: Kcranga Babaja,|
ity bl govniclaimsiont ciim-detasi25955 PO Taraboi, Dist.: Khordha, Odisha. 752050
“The Elgiilly crtera for Resoluion Applicant can .

be cbtained from the Resaluion Professional il | 3) Mr. Maheswar Biswal (Co-Applicant),
throughemailatcip.utkai@gmal.com S/o.: Banchhanichi Biswal, At Koranga, Babaja,
27 August 2026 PO.: Taraboi, Near M...T Engineering Collage|
Dist. Khordha, Ocisha-752050.

Rayagada, August 11 (Subash Surya)

Eigibiity_for resolution_appiicants under|
section 25(2)() of the Code is avaiable at
URL:

0.| Last date forreceiptofexpressionafinterest
Date offssue of provisional st of prospeciive|
resolutonapplicants

h September 2025

The School of Nursing, Centurion University of Technol-
ogy and Management (CUTM), Rayagada Campus, suc-

2] Last date for submisson of ofectons To| TihSep and the said property stands registered in the name of
cessfully organized its 4th Orientation Programme for the || provisional st Mr. Maheswar Biswal, S/o. Biswal

3 Date of issue of final st of prospeciive|
resolutionapplicans

2fs!Seplember 2025

new B.Sc. Nursing 2026-27 batch at the CUTM Audito- 1) Ms. Tapan Traders (Borrower/ Primary| Collateral Security: Rs.9,76,311.84 (Rupees Nine Lakh Seventy Six Thousand

o 8 o 4. Date of issue of information memorandum, | 26th September 2026 Applicant), Represents Through Its Prop.: Mr. il Three Hundred Eleven and Eighty Four Paisa Only) due
"}“3{ lemahacll. The pm),ramnflelhmarkeii m;::itg‘gmtx\lxg olaion mafxand reuest o esoton Té’ﬁzn sza‘: Pradhan, &m No,p 02 Cll;!?‘npig_e :ﬂg”‘;:ma:};ﬁ"g;gf:““:smg ?:::‘:if under Loan Ac No.: XXxxxxxxxx4260 as on 29.01.2026
new mi Y newly admi - i iveresoli i 7 L: i : A ; 0
of the new academic journey of the newly admitted sf prsoppectvoreslunaplions | s Parinuagaon, Antarakiaar, Banpur, Knordha,| Banpur, Tahasil: No.: 247, Thana: Banpur, Thana No. | (115 amount ncludes interest il 23.10.202) (Totalarmourt

Rs.9,76,311.84 (Rupees Nine Lakh Seventy Six Thousand

Three Hundred Eleven and Eighty Four Paisa Only)) being

the amount due on termination of the agreement, together
with further contractual rate of interest il the date of

dents, with students attending along with their parents and
guardians. The event was conducted under the guidance of
Regional Director Dr. Rajesh Kumar Padhi. Professor Dr.
Urmila Katru, Principal of the School of Nursing. and Dr.
Chandrasekhar Patra, Principal of the School of Pharmacy,
addressed the students and highlighted the importance of
nursing in the healthcare sector. They encouraged the new=
comers to pursue their studies with dedication, commit-
ment, empathy. discipline and a professional attitude. Dr.
Urmila Katru also delivered a detailed PowerPoint presen-
tation covering CUTM’s
modern  infrastructure.
teaching thodol
training facilities, insti-
tutional rules, discipline.
code of conduct and aca-
demic responsibilities.

The orientation provided
students and parents an
opportunity to interact

Odisha, PIN-752031
2) Mr. Tapan Kumar Pradhan (Co-Applicant|
Proprietor), S/o.: Balabhadra Pradhan, Plot
sa-ll [No. 02, Parinuagaon, Antarakiaiari, Banpur,
CAIP Pankaj Bhattad| Khordha, Odisha, PIN-752031
Resolution Professionalf] [3) Mr. Balabhadra Pradhan (Guarantor),
For Mis Utkal Steels Limited| S/o.: Nath Pradhan, PlotNo.: 02, Parinuagaon,|
1P Registration No. IBBIIPA-001/1P-P-02841/2023-2024/14362fi] ~ [ Antarakiaiari, Banpur, Khordha, Odisha,|
AFAValid: 3112120268 | PIN-752031
Registered Address: Unit No. 605,88 1) Mr. Rasananda Mohanty (Primary
6th Floor, Sunteck Crest, Mukund Nagar,| Applicant), S/o.: Subal Mohanty, Gunduria,
Andheri Kurla Road, Andher (E), Mumbai- 400 059§ | Balabhadrapur, Nayagarh, Ocisha-752026.
12th August 2026, Mumbai Maharashtral [2) Mr. Malaya Ranjan Mohanty|
(Co-Applicant), S/o.: Rasananda Mohanty,
Khairapalli, Gunduria, Ranapur, Nayagarh,|
QOdisha-752026

Process email id to submit Expression of | cirp.uikal@gmail.com 402, Khata No.: 74, Plot No.: 2, measuring total an Area:
Ac.0.2020 Dec., Kissam: Gharabari and the said property
stands registered in the name of Balabhadra Pradhan,

Slo.: Nath Pradhan

—

to CIR

payment
B)26.03.2026 C) 07.08.2026

Rs.13,68,485)- (Rupees Thirteen Lakh Sixty Eight Thousand
Four Hundred Eighty Five Only) due under Loan Ac No.:
00000000xx3371 and Rs.32,900/- (Rupees Thirty Two
‘Thousand Nine Hundred Only) under Loan Ac No.:
Xxxxxxxxxx3397 due as on date of NPA, being the amount
due on termination of the agreement, together with further
contractual rate of interest till the date of payment
B)25.08.2025 C)07.08.2026

Collateral Security:

Al that piece and parcel of Land measuring an Area:
Ac.0.15 Dec., under Khata No.: 169190, Plot No.: 358,
Situated Under Mouza: Gunduria, Tahasil: Ranapur,
Tahasil No.: 47, P.S.: Ranapur, P.S. No.: 47 & Dist.:
Nayagarh, as per ROR Kissam: Gharabari together with
the building constructed upon the land. The property
stands recorded in the name of Mr. Malaya Ranjan
Mohanty, So.: Rasananda Mohanty

Collateral Security:

Equitable Mortgage of Homestead Land and Building
admeasuring about an Area: Ac. 0.057 Dec., situated
under Mouza: Sagadbhanga, Tahasil: Begunia, Tahasil
No.: 266, Thana: Begunia, Thana No.: 109, Khata No.
358/129, Plot No.: 1513, Dist.: Khordha, as per ROR

& KIND ATTENTION RAIL PASSENGERS! »
Running of Additional Trips of Train No. 04123/04124 hetween
Prayagraj Jn.-Hazrat Nizamuddin-Prayagraj Jn. (Bi-Weekly) Special Train

It is notified for the information of rail passengers that Railways have decided to
run additional Trips of train no. 04123/04124 between Prayagraj Jn.-Hazrat
Nizamuddin-Prayagraj Jn. (Bi-Weekly) Special Train as per the details g|ven below:-

1) Mr. Arunendra Chhotaray (Primary
Applicant), S/o.. Mr. Keshab Chholaray, Al
Badasahi, Sagadbhanga, PO.: Sagadbhanga,
Botalama, Near Shiv Temple, Dist: Khorcha,
Odlisha-752038.

2) Mrs. Mamata Nayak (Co-Applicant),

s.19,54,553- (Rupees Nineteen Lakn Ffty Four Thousand
Five Hundred Fitty Three Only) due under Loan Ac No.:
X000000000x9105 5 on 28.10.2025 (his amount includes
interest tl 05.05.2025) and Rs.4,341- (Rupees Four Thousand
Three Hundred Forty One Only) under Loan Ac No.:
300000000x9118 being the amount due as on 26.08.2025 (this.

dircctly with the campus Wo: M. Aunendra Chholaray, At Badasa Kissam Gharabari and the said property stands| ™ o moiee Mereet  506.2028) bang he amauntcue

leadership and faculty Tealn Doy ta | Trips PO. Botalam, registered in the name of Mrs. Mamata Nayak, Wio.: il

membmpm d gain clear From To notified up to| _ up to Het S Tempe, Dt K, e e Aringnaa Ciholey e, o °°”"”“§gﬁ;"§;‘§fs‘gg‘fg:“;n‘;'s"ay”‘e"‘
idan bout 04123|  Prayagraj Jn. |Hazrat Sun &Wed 29.07.2026 |30.08.2026] 08

guidance - -aboul  aca- 1) Mr. ~Sarafat Fosen Khan (Primary| Collateral Security: Rs.26,49,000/- (Rupees Twenty Six Lakh Forty Nine

demic and 04124 |Hazrat Prayagraj Jn. |Mon & Thu| 30.07.2026 |31.08.2026| 08 Applicant), So.: Majahar Khan, Address-{ Al that piece and parcel of Land measuring an Area: | Thousand Only) due under Loan Ac No.: xooonoxxx809

life. The programme Accommodation: 15tAC, AC-3 Tier Sieeper & General +Rest of other instructions will hold good. | [ Jamu Sah, Deul, Khorda, Ocisha, 752064. | oc.0.1280 Dec. under Khata No. 303, comprising Plot| and RS.29,723/- (Rupees Tenly Nine Thousand Seven

2) Mr. Majahar Khan (Co-Applicant),|
Slo.: Sikandar Khan, Address- Jamu Sahi,|
Del, Khorda, Odisha, 752064.

Hundred Twenty Three Only) under Loan Ac No.:
xuo0ood825 due as on date of NPA, being the amount
due on termination of the agreement, together with further
conlractual rate of interest il he date of payment
B)27.01.2026 C)07.08.2026

No.: 1173, Situated Under Mouza: Jamu Sahi, Tahasil:
Bolagarh, Tahasil No.: 237, Thana: Begunia, Thana No.:
84, Dist.: Khurda, as per RoR, the land is classified as
Kissam: Gharabari, together with the buiding standing
thereon. The said properly stands recorded in the name
of Majahar @ Mazboor Khan (Co-Applicant), S/o.:
Sikandar Khan.

concluded in a positive
and encouraging atmo-
sphere. inspiring the new
B.Se. Nursing students
to begin their educational
and professional journey
with confidence. dedica-
tion and enthusiasm.

For detailed information, please call RailMadad Helpline No. 139 or
visit enquiry website: www.enquiry.indianrail.gov.i

Visit RailMadad website : www.railmadad.indianrailways.gov.in & download Railmadad app.

Em NORTHERN RAILWAY

RailMadad
Helpline No.
139

277212026

Visit us at: www.nr.indianrailways.gov.in

SERVING CUSTOMERS WITH A SMILE

Place: Bhubaneswar
Date: 12.08.2026

Authorised Officer
Axis Bank Ltd.
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TELANGANA NEWS

THE VISIONARY NEW S EEEEEET

ICFAI Foundation for Higher Education gets
DIAMOND rating in maiden QS I-GAUGE
assessment

Hyderabad, Aug 11 (UNI)

ICFAI Foundation for High-
er Education (IFHE), Hy-
derabad, has been conferred
the prestigious DIAMOND
rating in its maiden QS
I-GAUGE assessment, rec-
ognising its academic excel-
lence, competitiveness and
indtitutional  practices. QS
I-GAUGE is an independent
rating framework for higher

education institutions in India
that conducts a 360-degree
assessment based on param-
eters including teaching and
learning, student  quality.
employability, research, gov-
ernance and facilities. IFHE
secured DIAMOND ratings
in Teaching and Learning,
Employability and Facilities,
reflecting its academic stan-
dards. $tudent outcomes, in-

dustry partnerships and infra-
Structure, the institution said
in a release here on Tuesday.
The institution secured the
highest PLATINUM rating
in Faculty Quality, Social Re-
sponsibility, Governance and
Structure, and Academic De-

1 ighlighting  its

moment for the university
community and reflected the
dedication of its faculty, stafl
and students. He said the
recognition reaffirmed the
institution’s  commitment to
providing world-class high-
er education. QS I-GAUGE,

focus on faculty excellence.

institutional frameworks
adminidtration and  gover-
nance initiatives. The QS

I-GAUGE DIAMOND rating
recognises the academic eco-
system developed by IFHE
over the years and rei

under the QS
(Quacquarelli  Symonds)
brand in partnership with In-
dian education experts, is an
independent rating system for
higher education institutions
Modelled on the QS Stars
methodology, it evaluates

Telangana CM Revanth
to launch smart ration
card distribution on
Aug 15

Hyderabad, Aug 11 (UNI)

its commitment to continuous

on
leudmg teachmg and learn-

D and
it said. IFHE is the first high-
er education institution in
Telangana to receive the QS
I-GAUGE  rating, accord-
ing o the release. Speaking
on the achievement, IFHE
Vice-Chancellor ~ Prof A
Vinay Kumar said the DIA-
MOND rating was a proud

Expedite inclusion of 40 Telangana

communities in Central OBC list: BC

Commission

»

Hyderabad, Aug 11 (UNI)

Telangana Backward Class-
es Commission Chairman
G Niranjan has urged Prime
Minister Narendra Modi to
expedite the process of in-

cluding 40 Telangana com-
munities in the Central Other
Backward  Classes  (OBC)
Lisl, citing the long delay and
the upcoming Census 2027.
In a letter to the Prime Min-

ister, Niranjan said the issue
had already been brought
to his attention on April 13,
2026. Following an earl
er representation, the union
ministry of Social Justice
and Empowerment sought
details of the communities,
after which the Telangana
BC Commission forwarded
the list of 40 communities to
the Centre on July 18, 2026.
He said the Ministry, in a
letter dated August 3, stated
that inclusion or exclusion of
communities in the Central
OBC List was governed by
Article 342A of the Consti-
tution. Niranjan pointed out
that some of the communities
were included in the Telan-
gana State BC Lidt as early
as 2008, while others had
been awaiting inclusion in

ing, employ . research
and innovation, governance
and  social  responsibility.
Ingtitutions are assessed by
the QS Intelligence Unit in
London and awarded ratings
ranging from Bronze to Plati-
num , providing a 360-degree
benchmark of institutional
quality, it said.

the (,enlral OBC List sinee

sion for Backward Classes

(NCBC) had also conducted
hearings on the issue in De-
cember 2021 and September
2023, but the matter was yet
to reach a final resolution.
He said the delay was de-
priving members of the 40
communities of OBC-related
opportunities in admissions
to Central government ed-
ucational and

Telangana Chief Minister A
Revanth Reddy will launch
the distribution of smart ra-
tion cards for 3.43 crore ben-
eficiaries in the state from
Sangareddy on August 15
L

been issued since January
26,2025, He said smart cards
would improve transparency,
efficiency and convenience
in the Public Distribution Sys-
tem. Uttam Kumar directed
offcals to ensure proper ar-
for the

will be held simultaneous-
Iy at district headquarters
across all 33 districts. In a
statement on Tuesday, Civil
Supplies Minister N Uttam
Kumar Reddy said the State
currently has 1,06,28,092
food security cards, cover-
ing 3.43 crore beneficiaries.
with each eligible person re-
ceiving six kg of fine-quality
rice free every month. The
Minister said 16.32.810 new
food security cards covering
61,08,544 beneficiaries have

dy event, including transpor-
tation, seating, security and
transparent  diglribution  of
cards. He also asked officials

SANGAREDDY BRANCH
SANGAREDDY

sREmdE

Indian Bank

(Sale notice format for Borrower/Guarantor/Mortgagor)
NOTICE OF SALE

Dale: 04.08.2026

Branch: Sangareddy

Phone No: 9063892171

Notice of sale under Rule 6(2) & 8(6) of The Security Interest (Enforcement Rules) 2002

under The Securitization and Reconstruction of Financial Assets and Enforcement of

A.Mrs.

Address 1: Flat no :35 , suraksha Colony, Chanda Nagar, Seriingampally, Hyderabad-
00050, Address 2: H No 1115, Shanihi Srinager, Ameenpur, Patancheruvu mandal,

Sangareddy-502032

2. Co-Borrower: Mr. Tatikonda sanni Alias Suniny Kumar Sio Tatikonda Anand Rao,

[Address 1: Flat no 35, suraksha Colony, Chanda Negr, Seriingampal, Hyderabad-

500050, Address 2: H No :115, Shanthi Srinager, Ameenpur, Paancheruws mandal,

Sangareddy-502032.

3. Mr. Thamineni Narayana Reddy (Guarantor) Slo M. T. Bali Reddy, Address: Plotno

262, Sai Colony, Beeramguda. ashok nagar, Telangana-500050.

Sub: Loan account. Hrs. Taionda Krshnaveri, Account No. 6637673687 (nd Awas) for
Rs.18.00 Lakhs with Indian Bank, Sangareddy Branch.

Mrs. Tatikonda Krishnaveni availed Home Loan for Rs.18.00 Lakhs fiom Indian Bank,

‘Sangareddy Branch, the repayment o which i secured by Mortgage of Scheduled mentioned
propertes hereinatterreferred toas ‘the Properties’”.

Mrs. Tatikonda Krishnaveni, filed to pay the outstanding dues 1o the Bank. Therefore a
Demand Notce dated 16.03.2026 under Sec. 13 (2) of Securiization and Reconsiructon of
Financia Assets and Enforcemen of Security Inerest Act 2002 (for shor called as "The Act',

wasissued by the Authorized Offcer caling upon Borrover(s), Guarantor(s) referred as above:

Rs.13,23, i

Three Thousand Three Hundred Forty Nine Rupees Only) as on 16.03.2026 vith urther

interest, costs, other charges and expenses thereon. Both failed to make the enfre payment
Mrs.

payment despite Demand Nolice, the Authorized Offcer took symbolic possession of the
schedule mentioned properties under the Act on 22.06.2026 fer complying with all legal
i Sec13 (4) of the Act, sale ofthe assels

balance.

he sam
inthe following mode:
‘THE SALE PROPOSED TO BE HELD IS BY WAY OF PUBLIC TENDER /AUCTION
ADOPTING THE e-AUCTION MODE.
As perRul d y

framed under the

Financial f
20

“The amount due as on 03.08.2026 is Rs 13,67,6391- (Thirteen lakhs sty seven thousand six
hundred and tiry nine rupee only) With further nterest, costs, ofher charges and expenses
thereon from 04.08.2026Please take note that ths is nofice of 30 days and the schedule

to complete for
programmes in all districts by
August 15. He said the gov-
ernment spends around Rs
14,000 crore annually on ra-
tion rice and up to Rs 20,000
crore on procuring grain from
farmers, and stressed that
food security for every eligi-
ble person remains the gov-
emment’s priority.

Grant national
status to Palamuru-
Rangareddy project:

Kunamneni

Hyderabad Aug 11 (UNI)

employment in Central gov-
ernment services. Niranjan
appealed to the Prime Min-
ister to intervene and ensure
that the inclusion process was
completed at the earliest. par-
ticularly in view of Census
2027. to ensure social justice
and equal opportunities for
the concerned communities.

T’gana New Cheyutha pensions: No change in
ehglblhty criteria, applications till Aug 31

Hyderabad, Aug 11 (UNI)

The Telangana government
has Slarted the process of
sanctioning new pensions un-
der the Cheyutha Social Se-

curity Pension Scheme, with
applications being accepted
until August 31. The exist-
ing eligibility criteria will
continue without any chang-
es, with norms prescribed in

government  orders  issued
between 2014 and 2018 be-
ing followed. New pensions
will be sanctioned to eligible
single women, widows, per-
sons with disabilities, toddy
tappers, handloom workers,
and those affected by filari-
asis, thalassemia, sickle cell
disease and haemophilia.
Applications  already ~ sub-
mitted during Praja Palana
Varotsavalu, Pragathi Prana-
lika Gram Sabhas and Praja-
vani will also be considered.
Those who have already
submitted all required docu-
ments need not apply again,
while eligible persons who
have not applied or failed
to submit documents may
file fresh applications. Dis-

Rahul Gandhi should face
Parliament debate on NEET issue:
Telangana BJP pre31dent

Hyderabad. Aug 11 (UNI)

Telangana BIP president N
Ramchander Rao on Tuesday
criticised Congress leader
Rahul Gandhi, accusing him
of avoiding parliamentary
debates and engaging in po-
litical theatrics outside Par-
liament. Addressing a press
conference at the BIP State
office, Ramchander ~Rao
said Rahul Gandhi should
attend Parliament and raise
his questions on the NEET
issue instead of staging pro-
tests on the streets. “Do not
run away or hide. Come to
Parliament, face the debate
and facts. The union Home

Minister will answer every
question” he said. Ram-
chander Rao also criticised
the Congress-INDIA  bloc
over protests against alleged
examination  irregularities,
particularly the paper leaks
in Jharkhand. He alleged that
Students  and

ical purposes. On Telangana,
Ramchander Rao accused
the Congress government of
failing to fulfil its promises
to $tudents and unemployed
youth, including the job cal-
endar, creation of two lakh
jobs and fee

trict  Collectors will over-
see verification, with appli-
cants required to produce
relevant ~ certificates  from
the concerned departments.
Field-level verification will
be conducted before the eligi-
ble list is forwarded for final
approval by the District Col-
lector. The government has
also directed self-help group
federations to assist eligible
widows and single women in
submitting applications and
securing necessary  certifi-
cates. Officials have been in-
structed to complete the pro-
cess transparently and ensure
that all eligible beneficiari
receive the pension benefits.

ment today.

CPI Telangana State secre-
tary Kunamneni Sambasiva
Rao on Tuesday demanded
that the Centre immediately
grant national project status
and financial assistance to the
Palamuru-Rangareddy ~ Lift
Irrigation Scheme, alleging
discriminatory treatment to-
wards Telangana’s irrigation
projects. Kunamneni said the
Centre’s position that there
was no proposal to grant
national status to the proj-
ect. as stated in a reply by
the union Minister of State
for Jal Shakti in Parliament,
was unacceptable. He said
the project was crucial for
providing Krishna river wa-
ter to the drought-prone and
backward districts of Ma-
habubnagar and Rangareddy.
He criticised the Centre for
citing inter-State issues, the
Krishna Water Disputes Tri-
bunal-II and legal disputes as
reasons for delaying the proj-
ect. Further delays, he said,
would increase the financial
burden and deprive people of
the region of irrigation bene-
fits. Kunamneni recalled that
the BIP had promised in its
election manifesto to provide
necessary resources for the

et o

from Telangana to press the
Centre for national status
and funds. He also demand-
ed that the Centre persuade
the government

Y
after 30 days.The date of sale s fired on 25.00.2026 which would be by e-aucton
mode Inspection of the scheduled properties and related documentslup to date EC efc. by the
intending purchasersiidders may be done at ther expense from 20.08.2026 to 24.09.2026
between the sak

is available in the website (htps:/ibaarknet com). The infending Bidders! Purchasers are
'SBAliance Pu. Ltd ) using their
moble number and email id. Further, after completing their eKYC, the intending Bidders!
Purchasers have to transfer the ENID amount in their e-Wallet by 25.09.2026 by 4 00PM. The
fegistaton and ¢ KYC must be compieed el n adarce, befor auoton Eancst oney
L(EMD) after
from the website (h\\ps Joganknetco (PS Allance P4, Lid) ordeposiing i bicders END
Wallet NEFT transfer can be done from any Scheduled Commercial Bank. Payment of EMD by

Bidd
oniine, il not b allowed to participate in the e-aucton. The Earest oney Deposit shail not

deposited, 4
from the date of confirmation of sale in the form of Banker's Cheque/ Demand Draft iAccount
Transier and! o any ofher acoeptable mode of money transfer. The Nodl Bank account no.
FSC Code te. foroniine money ransferis asunder

Nodal Bank Account No. and Alc. Name Branch Name and IFS Code

6484398335, E-AUCTION EMDACCOUNT | VIDYANAGAR, INDIAN BANK, IDIB000V138

In case of o n
by suocessul bidder il be foreited o the Bank and Authorzed Offcer shal have the bery to

o e propery The

is" basis and

{echnicalsnag et. te same ay be r-scheduied by ssing T days prit otce =i ot

'SCHEDULE:The specific

Details/ Description insurvey No's
1078 108, admeasuring 200 Sq.Yds of 166.66 Sq. Mts and house

to facilitate  construction
of the proposed barrage at
Tummidihetti and  resolve
pending inter-State issues be-
tween Telangana and Andhra
Pradesh amicably and quick-
ly. The CPI leader pointed
out that the Apex Commit-
tee  c the Chief

constructed thereon with piinth area of 1062.50 5q.FL., siuated at
Shanthisri Nagar of Ameenpur Vilage and mandal, earstahle
Medak Distrcl, Presently Sangareddy Dist, Telangana stale
belongs o Tationda Krishnaven., Bounded By: On North by: 40'
wide Road On East by: Plot No. 114 On South by: Plot No. 94 On
Westby: PlotNo.116

Rs. 7600000/
Rs.7,60,00
Bid Incremental Amount | . 10,000/

Reserve Price
EMD

Ministers of Telangana and
Andhra Pradesh and headed
by the union Jal Shakti Minis-
ter had met only three times
since 2014. He said meetings
of the Godavari River Man-
agement Board and Krishna
River Management Board
were also largely routine.

CAN FIN HOMES LTD

Branch: 3-11-114, Plot No-2, 1st floor, Sri Nilayam, RTC Colony,
LB Nagar, Hyderabad-500074, Phone No-040-49501072//7625079163.
:Ibnagar@canfinhomes.com. CIN No. L85110KA1987PLC008699

Emai

Date, Time fore-auction |25.09.2026, 10.00AM (04 00PM
Property IDNo. IDIBEE3707958701
i NIL

nsen

Alerce Pt L pgerceelencnine bl Fuv Technical Asssanos Pleasaca PSB Allance Pt Ll

el e, i, ol e keat@psballinos om and ober op e
For Regiirali

ey S5, Pl ot Stpaibeenkekp bRk, Ko oy Sl B

use Property ID Number mentioned above while searching for the propery in the webste vith
of

Date: 04.08.2026
Place: SANGAREDDY

‘Authorised Officer
Indian Bank

POSSESSION NOTICE [Rule 8 (1)][For Immovable Property|

‘The undersigned being the Authorised Officer of Can Fin Homes Ltd. under the Securiisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act 2002 and in exercise of the powers under the said Act and Security Interest

(Enforcement) Rules, 2002, issued a demand notice on the below mentioned dates calling upon the following borrower(s)ico-
borrowersiguarantors to repay the amount mentioned in the notice with further interest at contractual rates till date of realization

the sid notce.

the barrower and

Enforcement) Rules,
E

that
each borrower, in exercise of powers conferred under Section 13(4) of the said Acl ead wih Rule 8 of the Secury Intrest
20020n dates mentioned hereinafter.

d has taken below, against

He challenged Rahul Gand-
hi to visit Ashok Nagar in
Hyderabad and interact with
unemployed youth. He said
the BIP was supporting un-
employed youth in Telangana
and claimed that the part
Yuva Morcha was collect-
ing signatures highlighting
their demands. Ramchander
Rao said the Centre had tak-
en measures {o address ex-

youth in the State had been
facing police action while
demanding a CBI probe into
recruitment examination pa-
per leaks. He questioned why
Rahul Gandhi and Congre:
leaders were not supporting
the protesting students  in
Tharkhand and alleged  that
the Congress was selectively
using student issues for polit-

irregularities and
questioned why the Congress
government in Jharkhand had
not taken moral responsibili-
ty for the alleged paper leaks
there. He urged Rahul Gandhi
to visit Jharkhand and stand
with the protesting students if
he was genuinely concerned
about their future, while also
attending the debate in Parlia-
ment on the NEET issue.

resolution applicanis

provisionallist
/3. Date o fssue of fnal st of
resoluton applicanis

i3 Date of fsue of farmaton me

Interest

according to an official state-  Project and urged BIP MPs Mr. KESI PRAVEEN |Al Tha The Piece And Parel OfThe Open Land In o 2 &
K 18, Admeasuring 107 Sqyards., Or s Equivlent To 8946 iy
Sl KESI Gramakaniam, Siueted Al Pasumarmia Ol 5,
Vilage (Gramakentam). Abdulapumet Revene Mandsl {Rupees
) formery Under Heyathnager Revenue Mandl), Under | g o6 ’
w‘ e avEEN | Fedda Amberpet Municalty (omerl Under Pasumaia | 02062026 \akhs Nmely 11082029
INVITATION FOR EXPRESSION OF INTEREST FOR KUMAR Gram Panchayat), Ranga Recdy Distnc, Telangara, Under
UTKAL STEELS LIMITED WAS OPERATING IN RE-ROLLING MILLS AT Regisralon Sub Distict, SRO Pedda Amberpet, And e
Bounded By. Boundares Of Propery: East: Road; West: huncred and
ROURKELA Land Of Potii Shankaraiah And Brothers; North: 6' Wide fourty only)
(Under sub-requiation (1) o regulation 364 of the Insolvency and Barikruptey Board of Passage House Of Jagadesar; Sout: 3 Wide Passage
India (Isolvency Resolution Process for Corporate Persons) Regulations, 2016) HouseOf PofiRamesh:
| RELEVANTPARTICULARS | 2 | Mr. P SHIVA KUMAR Al that the piece and parcel of House bearing No.2- Rs.
Slo. Mr. P MALLESH B0/7IC,(Assessment No.1177035757) on Plot No. ZDD 25,76,823/;
and Mrs. POTHARAJU | admeasuring 99 Sq Yards, or equivalent to 8277 Sq M ( Rupees
SUNITHA having Plinth area 534 Sq.Feet on Ground Floor and 594 twenty five
Wio. Mr. P MALLESH Sq.Feet on First Floor, total Plinth area 1188 Sq Feet, with 06 lakhs seventy 11-08-2
FLCC ot n S o 185 70 7, i 02:06-2026. | Bifs ey 11-08-2026)
a Ho. Naergul Vilage, Balepur_Revente oueand
Wendal Ranga Resy Dl Toangara, UnderSadaet it
Municipal Corporation, Registration Sub District Champapet i ! "
and and bounded by. Boundaries of Property:EAST: Piot undred and|
No.195; WEST: 25" Wide Road; NORTH: Plot No.199; Twenty three
SOUTH: Nala. only
"
o e I 3 [ Mr. SARANGA DAS UNNI | Al hatthe Semi Finshed Fiat No.403 Fourth Foor of JKV- e
i i t Slo, Mr. KALAKKAL. KSRARCADE on Plot bearing Nos. 226 and 227 with builtup s
s i scree) oo, i vl st o b sars i of i 56 0% KL KSR ARCADE on Pt e oo 220 and 2 it bl 3350525
Proughemalatcim ikal@gmall.com and SFT for Car Parking along with Undivided shave and (Rupees
Futher, the lst of creditors ciaimed is available at Ms. THEKKEDTHUNNI | admeasuring 26.00Sg.Yards.or 21.73Sqmts (Out of| g gg 9096 | Thitythree | 14,0 2026}
hitps:fibbi gov.n/cleimsfont-claim-etails/25955 ANJANA 534.008q,Yards) in SyNo. 141(P), 142(P), 144(P), 145(P), lakhs Fifty
Elghily for resouonapplcanis under| The Eligbily creri or Resoluton Agplcant can Slo. Mr. SARANGADAS | 146, 147, 148(P), 149(P), 166(P). 157 and 158(P) of KSR thousand six
secion 252)) of e Code is avalable | be cviained fom the Resouton Professonal W TOWNSH”, siuated at Kundanpaly Vilage, Under et and
rroughemaiatcio el @gmai.com Dammaiguda MunicipallyKeesara Mandal, edchal wenty
SroAgaits Malaign Distict, Toangana, Under SRO al Keosara. fhopi
1 Date of fssue of provisonal st of pospecive | 6th Seplember 2026 Boundaries of Flat: EAST: Open (o Sky; WEST: 6 feets ly
common passage/Entrance: NORTH: Open to Sky; SOUTH:
2. Last date for subnission of oBjectons 1| FiatNo404,
4 | Mr. LAVUDYAVATH Al that piece and parcel of the Residential House bearing
ARAVIND, Municipal No. 4-64/3/10,(PTIN No.1200901516),Construcled Rs.
A, Slo. PULYA and on Land bearing Plot No.5, admeasuring an area of 183 32,214,427/
evaluation matix and request for resolution Mrs. KETHAVATH S'ﬂ“;%iznﬂfs\?rem:;‘viecmclﬂ;ﬁﬁrsqs'ﬁ"sw hNavmgﬁ\r;%arE: { Rupees
Jansoprospectv resolionapplcans KAVITH o i oof i Survey Nos. 177,178 2nd | g Thiry Two ’
| mEE e e Vo, ARIDYAATH |7, Sl a Tyl Vi Pvousy g | 092026 | Tt o | 11-00-2020)
6 Process omad 1 1o ssbmi Expession f| oputel@omalam ARAVIND Rovenue Handal, Presently Abdulapurmet Revenue thousand o
Mandal, Rangareddy Distict, Previously under Turkayamjal
Grampanchayat, Presentl under Turkayamjal Muniipaliy, hundred and
sa Under Registraon Sub Distict Vansthalipuram  and twenty
. | bounded by:  Boundaries of property: EAST: 30'Wide Road; ‘seven only
CAIP Pankaj Bhattad \WEST: Neighbour's Land; NORTH: Plot No.6; SOUTH: Plot
Resolution Professional Nod.

P Registration No.

Andheri Kurla Road, Andheri ), Mumbai- 400 059

For Mis Utkal Steels Limited!

“The borrower's attention is invited to provisions of sub-section (8)of section 13 of the Act, i respect of tme avaiabl, t redeem the

AFA Valid: 3111212026

605,

6th Floor, Sunteck Crest, Mukund Nagar,

12th August 2026, Mumbai Maharashtra

Date: 11-08-2026
Place: L.B. Nagar, Hyderabad

with the property will be subject t the charge of CFHL for the amount mentioned against each property along with further inerest

Sdi-
Authorised Officer
Can Fin Homes Ltd.
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